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[Shri M. Thirumala Rao]

the Estimates Committee :

(1) Hundred and twenty-fourth Re-
port on the Ministry of Irrigation
and Power—Farakka Barrage Pro-
ject.

{2) Hundred and twentieth Report
regarding action taken by Govern-
ment on the recommendations
contained in their Seventy-third
Report on the Ministry of
Shipping and Transport—Coastal
Shipping.

(3) Hundred and twenty-fifth Report
regarding action taken by Go-
ver on the rec d
tions contained in their Eighty-
eighth Report on the Publica-
tions of selected Ministries of the
Government of India.
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HUNDRED AND ELEVENTH, HUNDRED
AND TWELTH, HUNDRED AND
FIFTEENTH, HUNDRED AND
EIGTEENTH, HUNDRED AND
TWENTIETH TO HUNDRED
AND TWENTY SECOND
REPORTS

ot e fagrdt Ay (e
m"ﬁ"ﬁ.ﬁa’mﬁmaﬁ{rﬁ*ﬁm)-
fafem sfoae segg s<m §:

(1) ¥=Er-semeT eF ¥ awfam
e wifadt weadT e sfadwT
(fafawr), 1969 & sy 3 F O &
111 at sfadsT)

(2) fafrtr ¥@ (*1% @ar @),
1967-68 WY Frera<ar gfaaed (-
aqr are), 1969 F A} ¥ 112 at sfa-
ol

(3) W A F A 196465,
1965—-66 YT 1967-68 ¥ | FHwHT
Farader sfadeA) & i 7 115 at
sfaazT

(4) faumr & wwafae
fafwm 3w (fafaw), 1967-68 wIX
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e whedew  (fafawr), 1969 &
it F 118 of gfadew '

(5) frew framr ¥ arafrea -
o SfrdeT (arfufoas), 1968-amar
17 9T g991 97 SO wAeE ¥
wrafag Jramrden sfadew (fafa),
1969 %37 33 F A & 120 &t wfadzr |
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(7) & aar sYeafrs we
qfeg & wvafae Semoden
(fafaer), 1969 war ad 1966-67 #ix
1967-68 & ¥F wredt  SEToOET
sfrdeT & ary & 122 at sfedeT
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COMMITTEE ON PUBLIC
UNDERTAKINGS—Conid.

(ii) FIFTY-NINTH, SIXTY-FIRST,
STy FOURTH, SIXTY-
SIXTH AND SEVENTIETH
RePORTS

Shri M. B. Rana (Broach) : I beg to
present the following Reports of the Com-
mittee on Public Undertakings :

(1) Fifty-ninth Report on action taken
by Government on the recom-
mendations contained in their
Forty-fourth Report on the Ferti-
lizers and Chemicals Travancore
Limited.

(2) Sixty-first Report on action taken
by Government on the recom-
mendations contained in their
Tenth Report on the National
Coal Development Corporation
Limited (Paras in Section III of
Audit Report (Commercial),
1970).

(3) Sixty-fourth Report on action
taken by Government on the re-
commendations contained in their
Forty-seventh Report on Public
Relations and Publicity in Public
Undertakings.



